180 Written Answers [RATYA SABHA] to Unstarred Questions

Meetings Incentives Conferences and Exhibitions (MICE) and Film Tourism. This is
done in order to overcome the aspect of 'seasonality’ to promote India as a 365 days
destination, attract tourists with specific interests and to ensure repeat visits for the
products in which India has comparative advantage.

Inclusion of Six Communities of Assam Into ST List

1833. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of TRIBAL
AFFAIRS be pleased to state

{a)  whether Government has received required information from the
Government of Assam for inclusion of six communities of Assam into Scheduled Tribe

list as required by the Registrar General of India and National Commission of ST;

(b) i so, the action taken or proposed to be taken by the Government thereon;
and

(¢)  1ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI MAHADEV KHANDELA) : (a) to (¢) The Minmistry of Tribal Affairs has not
received information required from the Government of Assam for inclusion of (1) Halam,
(i1) Tamang, (iii) Phakes (Phakeals), Khamyang, Turung & Aiton under Man (Tai)
Speaking Tribes, (iv) Adivasi (Tea Tribes), Ahom, Matak, Maran & Chutia, (v) Amri
Karbi and (vi) Sarania Kachari into the list of Scheduled Tribes of Assam. As per
approved modalities, legislation is amended when the proposal for inclusion of tribes/
communities into the list of Scheduled Tribes of a State, recommended by the State

Government is agreed to by the Registrar General of India and National Commission
for ST.

Any further action for the inclusion of these communities in the ST list can be

taken only after the receipt of the required information from the State Government.
Inclusion of Meena Caste in ST in Rajasthan

11834, SHRI NARAYAN SINGH KESARI : Will the Minister of TRIBAL
AFFAIRS be pleased to state

{a)  whether the caste 'Meena' in Rajasthan 1s included in the category of
Scheduled Tribes;

(b)  1ifnot, the number of people belonging to the caste 'Meena' who have been

provided with the Scheduled Tribes certificates during the last 15 years; and

(¢)  the year-wise and tehsil-wise details of the Scheduled Tribes certificates

issued to the people belonging to the Caste 'Meena'?

T Original notice of the question was received in Hindi.



